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12.3.99 
0.A.737/95 

Hon'ble Mr. s. Dayal, A.M • 

Hon'ble Mr. S.K. Agarwal, J.M. 

I 

Sri Ashish Srivastava for t he ap~licant 
se ~k s adjournment in this case today. He also 

makes a request that O.A. 89/91 be designated as 

the le ading case so that 0.A. gets priority in 

listinQ The pra yer i s allowed. co..,y Of all the 

orders made in O.A. 737/95 be extracted ano 

may be kept in O.A. o~/91 for t he purpose ano the 

cas e may be lis t ed with D.A. 69/91 a s leading case 

on the nex t da te • 

Li s t thi s case on 13.S. ~9 • 

A.M. 

Naf'ees. 
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25.03.98 
O.A.N0.737/95 

Hon Mr D s Baweja, A.M. 
Hon Mr J P Sharma, J.M. 

Shri R C Sinha, counsel for applicants in 

all the three O. As is present . Shri Vikram Gulati, 

counsel for respondents in OA No. 737 /95 has sought 

adjournment. None is present for the respondents in 

other O.As. Shri Sinha also seeks adjournment. List 
for final hearing on 4.8 . 98. 
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